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(d )  and (e ) .  Out o f  4194 train a cc i
dents w hich  occurred  from  1-4-1973 
to ai-1-1978, 2343 accidents w ere due 
to fa ilu re  o f  ra ilw ay staff. 3152 staff 
have So far been punished as under: —

Statement

The position  in respect o f  various 
dem ands m ade in the representations 
are as g iven  b e low :—

P a rtic u la  s of p u n is h m r n ts  
a w a rd e d

N u m b e r  o f  
R a i l w a y  

sta ff  
punish<*d

(i) D ism i'^ sal/R tm o val from ser
v ic e  . . . . 1 66

(ii) C o m p u l s o r y  retirem en t 25

(iii) W i t  i-ho'lJing o f  g r a t u ity  . 9

(iv) W itrh-holding o f  p ro m o tio n s 7

(v) R e ve rstio n  to lower g rad e or  
in the sam e g r a d e . 546

(vi) W it h - h o ld i n g  o f  increment/i  
for v a r y in g  periods 1 ,91 8

(vii) J i to p p ig c  o f  p ^ sse s/P .T .Q s. I an

(viii) C e n s u r c d / W a m e d 29.3

Repree»eiitation from  People o f  Orissa 
for  R ailw ay Am enities

1028. SHRI P A O M A C H A R A N  SO M - 
A N T A S IN H E R A : W ill the P^linister o f  
R A IL W A Y S  be pleased to refer to the 
reply given to  U nstarred Q uestion No. 
1817 on 20th N ovem b er 1977 regarding 
representation from  people o f Orissa 
and state:

(a ) w hether the representations re 
garding 21 dem ands are under detailed 
exam ination ; and

(b )  ou t o f  these dem ands on w hich  
dem ands w ork  has begun  and w hen 
the w ork  on the other dem ands w ill 
begin and w hat am ounts has b e e n / 
w ill be prov ided  fo r  these?

THE M IN ISTE R  OF STA TE  IN  
t h e  M IN IS T R Y  OF R A IL W A Y S  
(SH RI SH EO N A R A IN ): (a ) and (b ) . 
A Statem ent is  attached.
3724 L.S.— 5

1. Jakhapura-B anspani rail L ink .

The P ro ject has been  approved  and 
the construction  w ork  under p ro 
gress. P rov ision  o f  Rupees One C rore 
has been  m ade in the B udget fo r  1978-
79. I

2. C on v er^ on  o f  R upsa-Bangripoai 
Narrom  G auge S ection  to  .B road  
G auge and its ex ten sion .

Consultations are being held w ith  
the State G overnm ent to exam ine the 
Schem e.

3. E stablishm ent o f  a Coach repairing  
shop at M ancheszoar near B huba-  
nesmar.

T he w ork  is lik ely  to bff taken up 
during 1978-79, P rovision  o f  Rfl. 43 
lacs has been m ade in the B udget.
4. In troduction  o f cen tra lised  trafRc 

con tro l b e tw een  N ergundi and 
Barang S ection  o f  H ow rah-M adras  
main lines

This w ill be considered w hen the 
traffic leve l goes up considerably.
5. S u r v e y  o f  new  R ailw ay lines

The Survey o f  the T alcher-S am bal- 
pur rail line P ro ject has been in clu d 
ed in the R ailw ay B udget fo r  the cu r
rent financial year. P rovision  o f  Ps. 
6 lacs has been m ade in 1978-73.

T he K oraput to Sa lur/P arvatipuram  
R ailw ay line P ro ject w ill be e x a m in 
ed by a Survey T ea m  a lready  set up 
for  the purpose and provision  o f  Ks. 7 
lacs has been m ade in 1978-79. T here 
is no proposal fo r  R ayagada-G unupur- 
Berham pur link.

6. Im p rovem en t o f  Naupada^Parlak^  
hem undi-G unupur N arrow  G auge  
line— its cinversion  to  Broad G auge
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and ex ten sion  to  B issam  C uttach/  
R ayagada.

This Schem e is not p roposed  to be 
taken uP at present due to paucity  
o f  funds.

7. In trod u ction  o f  n ew  E xp ress  train  
b e tw een  P uri/B hubanesw ar to  N ew
 ̂D elh i v ia  Kharagpur/A dra/A sansol/  
Varanasi/M ughalsarai.

’  T his cannot be accented due to v a 
rious operational constraints.
8. In trod tiction  6}  a Fast E xpress  train/

I, th rou gh  P a ssen ger C oach  S erv ice
b e tw e e n  P u ri / B hubanesw ar and  
B om ba y.

A  proposa l fo r  the in trodu ction  o f  
a fast overn igh t train betwev'^a B hu- 
ban esw a r-K h u rd a  R oad  and S ecu n d e
rabad p rov id in g  on w ard  cDnnecticn 
tow ards B om bay  is under considero- 
tion.

9. A dd ition al .P a ssen g er  H alts on  
t  K^uttaclc-Paradeep line.

R ailw ay  A dm in istration  Ci:n con si
der open ing  o f  4 additional pas«®r»«»er 
hdlts on  this S ection  p rov id ed  tiie 
earth w ork  is got done bv  iJ-** S^^ate 
G overn m en t cn  “ Shram dan ’' basis.

10. R em odelling* o f  C u ttack  Station

Im p rovem en t w ork s fo r  prov ision  o f 
passenger shelters and foo t tv er -b r id g e  
are in progress. in  addition, prov i
sion  o f  d orm atory  type  retiring  room , 
w ater coo ler  and Fruit Stall have 
been  included  in 1978-79 Wo»'ka P ro 
gram m e,

11. P a ssen ger  am en ities  at o th er  S ta 
tions.

R equ isite  facilities e.g., open ing  o f  
passenger halts, con version  to  Flag 
Stations, W aiting  accom :n c Jatiim j,
w ater supply  etc., are beiri^ providnd 
to the extent possible.

12. P rovision  o f  T erm inal Facilities at 
B hubanesw ar,

P rov is ion  o f  additional fa cilllies  1o 
m atch  tke requ irem ents o f  traflFic is

ui»der constant rev iew  and sam e a d d i
tional facilities such as new  Station  
bu ild in g  have been  providi»d at B h u 
banesw ar recently .

13. S etting  up o f  a n ew  R ailw ay  D iv i
sion in Orissa.

It is not considered  necess'iry  to set 
iip a new  R ailw ay D ivision  in Oribsa.

14. L ocation  o f a R ailw ay S erv ice  
C om m ission  fo r  South  Eastern  R ail- 
w ay.

A new  C om m ission  in O riisa  is no^ 
considered  justified  the resiiuireinent 
o f  Eastern & S.E. R ailw ay i*3 nipl by 
R a ilw ay  S erv ice  C om m ission, Calcutta.

15. E stablishm ent o f  a R ailw ay C o 
ordination  D irectora te  at B h u ban es
war,

T he proposal cou ld  be considereJ  
provided a request is received from  the 
State G overnm ent.

16. E xten sion  o f T atanagar-B arajam - 
da P a ssen ger S erv ice  to  B arbil in 
K eon jh a r  D istrict o f  Orissa.

Due to operational constraints, it is 
not possib le to accep t this proposal,

17. Carriage o f  passen ger and C om -  
m ercia l goods traffic on D .B .K . R ail
w ay.

It has not been possible to accept 
this.

18. O pen ing  o f Halt Station  at B olan- 
gir lev e l crossing on the B olangir- 
S on epu r Road on T itlagarh -S am - 
balpur S ection  and at Cherupa.

This is under exam ination .

19. P rovision  o f  a Rail L in k  betw eeri 
B hubanesw ar and B olangir in 
Orissa.

0

S u rvey  w ork  fo r  a new  line from  
Sam balpur to T a lch er has been  inclu 
ded in the B udget fo r  the current F in 
ancial Y ear. This P ro ject  w ill con 
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nect W estern D istricts o f Orissa w ith 
the coastal region.

20. N om ination o f the rep resen ta tive  
of Titlagarh M erchants' Association  
on the uonal Railw ay Users' Consul • 
tative C om m ittee.

The Titlagarh M erchants’ A ssocia 
tion has been given representation on 
D RU C C /W altair, S.E. Railw ay. It has 
not been possible to g ive them repre
sentation on the ZRU CC for the pre 
sent term.

21. C onstruction  o f ov er -b r id g e  at 
Gopahnal betw eeri Sam balpur and 
Sam balpur Road Stution in Orissa:

This proposal can be considered only 
when it is sponsored by the State 
G overnm ent with an undertaking to 
bear the cost as per extant rules.

EJeetrillcatioii of Railway in Kerala

1029. SHRI C. K. C H A N D R A P P A N : 
Will the M inister of R A IL W A Y S  be 
pleased to state:

(a ) w hether G overnm ent have com 
pleted the survey in K erala regarding 
the feasibility  o f e lectrify ing  the 
railway in that State;

(b ) if so, what are the details o f 
the findings;

(c )  whether the R ailw ays have set
tled the problem  o f availability  o f 
electricity and its rate w ith the K erala 
G overnm ent; and

(d ) w hat is the final decision about 
the electrification o f  railw ay lines In 
Kerala?

t h e  M IN ISTER OF STA TE IN  
t h e  M IN ISTR Y  OF R A IL W A Y S  
(SHRI SHEO N A R A IN ): (a ) Yes.

(b ) The Schem e is not financially 
justifiable w ith  the general com m er
cial tariff for  j>ower supply now  ofFer- 

by the K erala Governrr.ent and 
the projected traffic o f  the section.

(c )  K lectricity w ill be available at 
ail tho requ ired points along the route 
but the rates at w hich it w ill be m ade 
available has not yetjD een intimated.

(d ) No final decision has yet been 
taken in the matter.
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